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affect food production and drinking water

supply; and .

(b) if so, what steps Government pro.
Pose. to take to meet this' eventunality?.

THE MINISTER OF STATE OF THE -

MINISTRY OF “WATER RESOURCES
(SHRI MANUBHAI KOTADIA): (a) and
(b) A news item about the said report

-has been noticed. Action for procuring a -

copy of the report has been initiated.

- 674, [Trmferred to the 26th Decem. -
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NE Abandoning of the Gamlha Mardsn Biu-

xite mining project

. *76. SHRI BASUDEB MOHAPATRA:
Wzll the Minister of STEEL AND MIN-
E‘S be pleased to state:

@) whether tka fact “that - Bharat -

Aluminiym -Company Limited has decided

- to-abandon the Gandha Mardap B:iuxité
. mining pro,iect at Sambalpur in" Orissa; 3

.(b) 'if so, what are- the reasons th»rfor,
and . s

<Ie) what amount has beep spen} on the
Dl‘oyect ttll the date of its closure?

. THE MINISTER OF STEEL AND M-
. NES" WITH ~THE

CHARGE OF THE MINISTRY OF LAW

| . AND, JUSTICE (SHRI DINESH GOS-
. WAMI): (3} The question of abandon-

ing the project is under consideration of
Government. -

(b) The work on the Gandlha Mardan

’ ’Baume Project of BALCO has been at a

standsm since Deczmber, 1985 due to
agItatlon and continuel resnstance, by secs

" tions of the local population. The State
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Government of Orissa have advised shift-
ing of the Project to another suitable site
outside Orissa. .

(¢) An expenditure of Rs 26.55 crores
has beem incurred on the Project till Octo-
ber, 1989,

Steps to check rise in prices of essential

commodities

*77 SHRI RAOOF VALIULLAH:
Will the Minister of FINANCE be pleased
to state .

(a) whether Government have reviewed
the price situation in the country; if so,
what steps are proposed tp be taken to
check rise in prices of essential commodi-
ties;

(b) whsther any directives have been
issued to the various Ministries and De-
partments concerned; if so, in what form
and whether they are time-bound; and

(c) whether Government are contemp.
lating a package of measures, including
fiscal measures, to contro] price escalation
if so, what are the details thereof?

THE MINISTER OF, FINANCE
(PROF, MADHU DANDAVATE): (a)

to (¢) The Governmeny accords the
highest priority to thg control of
inflation, A Cabinet Committee on

Prices has been appointed to review the
price situation and take necessary steps in
this direction, The measures to comtrcl
price rise include removing imbalances in
demand and gupp'y of essential commodi-
tries, mopping up excess liguidity in the
economy and vigorous enforcement of
existing laws against hoarding and profite
ering. The appointment of the Committee
will ensure timely and quick action by the
concerned agencies of the Government,

Settlement of Canvery Dispate

*78 SHRI R. T. GOPALAN: Will the
Minister of WATER RESOURCES be
pleaséd to state what actnOn Government
propose to take on the proposal submitted
by the late Chief Minister, Dr. M.G. Rama-
chagdran, to refer the long standing Can.

[RAJYA SABHA]

P

very dispute on Tribuna) in order to settle
it amicably and to rehabilitate the farmers/
peasants of Tanjore region?

THE MINISTER OF STATE OF THE
MINISTRY OF WATER RESOURCES
(SHRI MANOBHAI" KOTADIA): The
matter is under consideration.

Ban on the use of cologrs in  food and
confecﬁnary items

e

%79, SHRI BIR BHADRA PRATAP
SINGH:

SHRI BHAGATRAM MANHAR:

Will the Minister of FOOD PROCES-
SING INDUSTRIES be pleased to state:

{a) whether it is a fact that Govern-
ment have banned the use of colours .in
food and confectionary items;

(b) if so, what are the details in this
regard; *

(¢) whether it ig also g fact that the
Confedenation of Indish “Food dad Trade
Industry have requested Government to r2-
view the matter; and

(d) if s so_ what is Government’s reactlon
*ﬂheretov

THE MINISTSR OF TEXTILE WITH *

ADDITIONAL CHARGE OF* THE
MINISTRY OF FOOD PROCESSING IN-
DUSTRIES (SHRI SHARAD YADAV):
(a) and (b) Out of 11 permitted synthetic
fooq colours in specific food items under
the provisiong of prevention of Food Adul-
teration Rules, 1955, the Ministry of
Health and Family Welfare has decided
to ban 3 synthetic colours, namely (1)
Amarnth, (2) Fast Red g and (3) Grzen
S, Maximum limit of synthetic colours to
be used in specific fooq items is also pro-
posed to be-reduced from the existing limig
of 200 mglkg, to 100 mgkg. Use of
synthetic colours in food articles gemerally
consumegd by childrep is also recommend.
ed to be discontinued Accordingly, a draft
notification has been issued vide G.S.R, 85!
(B) dated 26th September, 1989 for invit-
ing comments and encloseq herewith as
statement, (See below), -
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